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COMMON ORDER

C.S.P, No. 257 I 23O-232t NCLT I mB t MAH t 2Ot7
c.s.p. No. 258/230-232/NCLT/MB/MAH/2017

1. The Learned Representative of the petitioner is present.

2. Although the matter was listed for final hearing, since it is declared
Holiday none present from the side of the ROC/RD.
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